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(d ) 23 quota licences have been 
issued in respect of the January-June 
penod The Government o f Uttar 
Pradesh have introduced a scheme for 
the quality marking o f  Moradabad 
brassware with financial assistance 
from the Central Government. The 
question of granting an adequate 
quota for import license for polishing 
composition for distribution to the 
manufacturers of Moradabad brass- 
ware is also under consideration.

Religious Shrines‘ in Pakistan
•268. Shri A. S. Sarhadi: Will the 

Prime Minister be pleased to refer 
to the reply given to Starred Ques­
tion No 1439 on the 21st December,
1956 and state.

(a) whether any meeting o f the 
Joint Committee consisting o f repre­
sentatives o f India and Pakistan set 
up to work out the details pertaining 
to the preparation o f a list o f impor­
tant shrines in West Pakistan and 
their protection and preservation has 
been held so far, and

(b) if so, with what results’
The Parliamentary Secretary to the 

Minister o f External Affairs (Shri 
Sadath Ali Khan): (a) No, Sir

(b) Doeb not arise
Shri A. S. Sarhadi: In view of the

fart that no co-operation ’ is coming 
forth from Paki'tan on this issue, and 
none is expected jn the near future, 
mav I know whether Government 
have thought of a way, through the 
United Nations or otherwise, of find­
ing a peimanent solution of this pro­
blem’

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal
Nehru): I am not prepared to say
that no co-operation can be expected 
from Paki&tan m regard to this parti­
cular issue, whatever other issues 
there might be In fact, m the past, 
there has been a good deal of co­
operation m regard to shrines. I do 
not see why the hon Member should 
be so exceedingly pessimistic about it. 
Anyway, there is no other way o f ap­
proach except by co-operation.

Report of Indian Delegation to 
China

'Shri Shree Narayan Das: 
Shri D. C. Sharma:
Shri Bhakt Darshan:
Shri Bibhuti Mishra:

*269.  ̂ Dr. Ram Subhag Singh: 
Shri Ram Krlshan:
Shri Naval Prabhakar:
Shri A. S. Sarhadi: 
Shrimat! Tarkeshwari 

l^Sinha:
Will the Minister of Planning be 

pleased to state:
(a) whether the report submitted 

by the delegation headed by Shri 
R K Patil which visited China has 
been considered; and

(b) if so, the action proposed to 
be taken7

The Parliamentary Secretary to the 
Minister of Labour and Employment 
and Planning (Shri L. N. Mishra):
(a) and (b) The report submitted 
by the Co-operative Delegation to 
China is under examination in the 
Ministry of Food and Agriculture in 
consultation with the Planning Com­
mission The Minibtry of Food and 
Agriculture have requested State Gov­
ernments for their views and sugge- 
tions on the recommendations made in 
the report of the Co-operative and 
Agricultural Delegations to China A 
copy of the Ministry’s letter dated the 
10th July is placed on the Table of 
Lok Sabha [Placed in Library See 
No S— 136J57]

Shri Shree Narayan Das: From the 
statement, jt appears that one letter 
dated the 13th June, 1953, was sent 
to the various States regarding the 
development o f co-operative farming, 
and it was envisaged in the letter that 
quarterly reports in this connection 
would be submitted by the various 
State Governments to the Central 
Government May I know whether 
the State Governments have submit­
ted any reports so far7 

*
F’m  L. N. Mibhra: The letter was 

issued by the Ministry of Food and 
Agriculture, and I believe that that
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Ministry might be receiving such re­
gular reports from the State Govern­
ments.

Shrl Shree Narayan Das: May I 
know whether in pursuance o f the 
report submitted by this delegation, 
any organisation has been set up at 
the Centre to deal with co-operative 
farming and to co-ordinate the activi­
ties o f the various States in this res­
pect’

Shri L. N. Mlshra: This is one o f 
the various recommendations made by 
this delegation Since the whole re­
port is under consideration, it is diffi­
cult to say anything at this stage

Mr. Speaker: Next question

Shrimati Tarkeshwari Slnha: There 
are so many Members who have 
tabled this question So, at least two 
or three more Members should be al­
lowed to ask supplementary questions

Mr. Speaker: I have already allow­
ed two supplementary questions

It is true that several Members may 
have tabled the question The answer 
is that the report is under considera­
tion If, m anticipation o f what is 
contained in the report, hon. Members 
go on putting questions, am I to al­
low  those questions’  Hon Members 
must first see what the report is, and 
thereafter ask question

Shrimati Tarkeshwari Sinha: On a 
point o f information The report is 
before us, and we have read the re­
port Now, the report is under the 
consideration o f Government There 
are basic differences in that report, 
and some members o f that delegation 
have given altogether different argu­
ments m their dissent report Those 
arguments also are before us Now, 
there are certain doubts that anse in 
our mind We want to know what the 
policy o f Government in this regard 
is Should we not be allowed to ask 
supplementary questions on this’

The Prime Minister and Minister of 
External Affairs (Shrl Jawaharlal 
Nehru): How can the hon lady

Member or anybody else expect a  dis­
cussion of policy in answer to a ques­
tion?

Mr. Speaker: Apart from  that, no 
question o f policy can be raised on a 
question That is clear, as the Prime 
Minister has stated That is provided 
for under the rules

However, what I would say is this. 
The report is before the House, and I 
am extremely glad that hon Members 
have read the report The report is 
under the consideration o f Govern­
ment Does the hon lady Member want 
to use this question for the purpose o f 
having a debate and for suggesting to 
Government in anticipation, 'You 
must accept this recommendation; you 
must not accept that recommendation 
and so on*? I am not able to under­
stand the hurry A ll that the hon. 
lady Member can ask is 'Why do you 
not get the resolution o f Government 
as quickly as possible’ ’, and they will 
do so

I now proceed to the next question
Shri Ranga: But there is only one 

consideration They themselves have 
stated that they have asked for quar­
terly reports from State Governments, 
long before they have decided the 
action that they propose to take, and 
long before they have made up their 
mind as to the consideration of this 
particular report which contams both 
majority as well as minority views

Mr. Speaker: Let the State Govern­
ments consider it m the same manner 
as the Central Government are doing

Shrimati Tarkeshwari Sinha: I
would like to bring to your notice one 
other point While the report has not 
been considered by Government fully, 
the Food and Agriculture Ministry 
have stated in the meanwhile that 
they are gomg to start one thousand 
co-operative farms in the country 
during a period o f five years What 
is the basis o f that statement? I f  the 
Prime Minister is not prepared to give 
us any indication o f Government's 
policy or o f how Government’s mind 
is working in this regard, how do the 
Food and Agriculture Ministry make
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this statement that they are going to 
Open a thousand co-operative farms7

Shri Jawaharlal Nehru: Govern­
ment’s mind is perfectly clear The 
hon lady Member might be assured

Mr. Speaker: I believe all the agi­
tation is only for this purpose If 
Government are considering the re­
port, and are not willing to take the 
House into confidence, when questions 
are asked as to what exactly has been 
done, let no Minister go about saying, 
‘Yes, we are implementing this re­
port’ That is rather embarrassing 
Either Government must be prepared 
to answer to this House primarily, ot 
if they are not willing to answer, let 
them keep quiet until the entire 
answer is placed before the House

Shri Jawaharlal Nehru: With all
respect to you, I do not quite under­
stand what this argument i«* about 
Government policy has been laid down 
in the Five Year Plan It may be 
varied here and tl.ere according to 
circumstances

When reports come to us from other 
countries, we try to study them and 
profit by them, and to some extent 
they may influence our policy here 
and there The argument m that re­
port from China is a very interesting 
one, but really it has no effect on the 
immediate work o f any Plan or th^ 
steps that the Agriculture Ministry 
might be taking That may be a 
subsequent step possibly

Mr Speaker* Next question

Pandit D N. Tiwary. The Ministers 
of some of the State Governments 
have expressed their opinion against 
co-operative farming

Shri Ran fa : There is no scheme in 
it There are only minority and 
majority schemes

Mr. Speaker: I have already called 
the next question
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